
          

 

RAHEJA QBE GENERAL INSURANCE COMPANY LIMITED 

 

UIN Number:   IRDAN 141A00016V01201718 

 

Name of Add –On:  Vehicle Load Clause  

 

It is hereby agreed and declared that notwithstanding anything to the contrary in this policy or in 

any of its conditions that in the event of any of the insured’s vehicles being left loaded overnight 

whilst in or on the premises the Company will indemnify the insured in respect of such load in the 

event of loss or damage by any of the perils insured against by this Policy 
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